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LOK SABHA
UNSTARRED QUESTION NO. 519
TO BE ANSWERED ON THE 19™ December, 2017

Diversification of Portfolio of PSUs

519. SHRI SISIR KUMAR ADHIKARI:

Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased to
state:

(a) whether the Government has received proposals from the Public Sector Undertakings
(PSUs) for diversification of their portfolios to maintain their business performance and
positive growth;

(b) if so, the details thereof, PSU-wise;

(c) the action taken/proposed to be taken by the Government on such diversification
efforts, PSU-wise; and

(d) the proposal of the Government on the financial scheme for the PSUs for diversification
of portfolio?

ANSWER

THE MINISTER OF STATE FOR HEAVY INDUSTRIES AND PUBLIC ENTERPRISES
(SHRI BABUL SUPRIYO)

(a) to (d) : Proposals for diversification of portfolios to maintain business performance are
taken up by the Boards of Central Public Sector Enterprises (CPSEs) with the approval of
competent authority after considering their techno-economic feasibility and viability. In
addition, the Boards of Maharatna and Navratna CPSEs have been delegated powers,
inter-alia, to (i) incur capital expenditure without Government approval on purchase of new
items or for replacement, new projects, modernization, etc., (i) make equity investment to
establish financial joint ventures and wholly owned subsidiaries, and (iii) undertake
mergers & acquisitions subject to laid down conditions. The Boards of Maharatna and
Navrathna CPSEs have also been delegated powers to raise debt from domestic and
international markets.
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